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.,...... for forma!Ion of New StatM', 

1615. SHRI BHAGEY GOBARDHAN: 
Wig the Minister of HOME AFFAIRS be 
pleased to state: 

Ca> the causes leading to demands for 
formation on new States within the Indian 
Union; 

" (b) the reaction of the Union Govern-
ment in relation to such demands; and 

Cc) whether root causes have been 
analysed concerning any of such demand,s' 
and remedies prescrbed and acted upon? 

THE MINISTER OF STATE IN THE 
MlNlSlRYOFPARllAMENTARY AFFAIRS 
AND MINISTER OF STATE!N THE MINIS-
lRY OF HOME ~AIRS (SHRI M.M. 
JACOB) : Ca) to Ccl. The demands for form,a-
tion of new States generally arise on account 
of regional imbalances in ec;:onomic devel-

,opment. The Government of India are of the 
view that such imbalances in a particular 
State or region should betackladthroughthe 
mechanisrri of planning and by setting up of 
suable regional or local authorities. 

.......... to Amnutylnblmattonal to 
YIeIl Punjab And Kubmlr ' 

THE MINISTER OF EXTERNAL AF-
FAIRS(SHRIMADHAVSINHSOLANKI)~Ca) 
Yes, Sir. 

(b) The Gbvernment's policy is to allow 
Amnesty International t~ come to India for 
private visits and for normal dialouge with 
the Government. 

, infiltration by foreign Poachers Into 
Andaman and Nicobar 'slands 

1617. SHRI MANORANJAN BHAKTA: 
Will the Minister of HOME AFFAIRS be 
pleased to state: 

ta) the total number of cases of infiltra-
tion by the foreign poachers into the territo-
rial waters of Andaman and Nicobar Islands 
detected during each of the last three years; 

(b) the number of such poachers 8ppr&-
handed andthe numberof boats/shpsaizad 
during th. above period; 

Cc) whether some of t~ poachers 
managed to escape after kiiling indian p0-
licemen; 

, Cd) If 80, the reasons therefor; and 

1616.SHRITARACHANDKHANDEL- (e)thec0rrectiv8measuresbeingtaken 
WAl: W .... ~ d EXTERNAL AF- 'in this rep'd? ' 
FAlRSbe ...... lIO~: 

(a> ......., Ihe BriIi8h Foreign Secre-
tary during hiI racanI visit to India called for 
lhegmntof permisaiontothe Amneety 1_-
naIionaI to viait Punjab lind t<.hmir ; and , 

(b) I so, the reaction of the Government 
1989 

No. of o.ee deIIcMd 32 
No.f1I~__ '31' 
No. at bo8WIhipe __ 34 

THE MINISTER OF STATE IN THE 
MlNlSlRYOFPARUAMENTARY AFFAIRS 
AND MINISTER OF STATE IN THE MINIS-
TRY 'OF HOME AFFAIRS CSHRI M.M. 
JACQB) : (a> and (b). The requlsltelnforma-
tion Is _ here u,.r:-

1i19O 1991 

47 18 
580 183 
50 1i1 
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